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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL PRINCIPAL BENCH
AT NEW DELHI
0.ANo.178/2024
Title of the case:-

News Item titled "Increasing pollution badly affecting water bodies in
Bhadarwah" appearing in Greater Kashmir dated 15.01.2024

IN THE MATTER OF: - Affidavit on behalf of Sh. Harvinder Singh, IAS

presently posted as District Magistrate, Doda.
May it please your Lordships

The deponent / answering respondent most respectfully submits as under;

1.  That the case mentioned above was listed before the Hon'ble National Green
Tribunal, Principal Bench, New Delhi on 28.02.2024.

2. That the Hon'ble National Green Tribunal, Principal Bench, New Delhi vide order
dated 28.02.2024, passed directions to respondents. Operative part of the part is
being reproduced as under: -

“Paras. Hence, we implead the following as respondents in the matter:
i. Jammu & Kashmir Pollution Control Committee (J&KPCC)
through its Member Secretary.
ii. Deputy Commissioner/District Magistrate, Doda
iii. Member Secretary, Central Pollution Control Board (CPCB).
Paral10. Hence, we direct the District Magistrate, Doda to file the report in
the form of his affidavit disclosing the time bound action plan to
remediate the problem as also the water sample analysis report
Jfrom different points of the water bodies/streams/river which
are mentioned above.”
3

That in compliance to the aforementioned order, the answering respondent filed

an affidavit on 07-05-2024 wherein the following reports were submitted:-
a) Testing report of water samples collected from all tributaries of river
Chenab which were analyzed by J&KPCC. Out of all 6- tributaries, water

sample of Puneja nallah was having Biological Oxygen Demand (BOD) of
5.8 mg/] against the permissible limit of 3mg/l. Further three samples out
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of 7 samples taken from Puneja Nallah, Helina Nallah & Hanga Nallah

were reported to have slightly unpleasant odour.

b) Status of actions taken till then to mitigate the issues arisen which

included:-

i) Identifying and serving challans to the households who were
discharging untreated sewerage waste into nallahs.

ii)  Closing public toilet located on bank of the Puneja Nallah as there
was no feasibility to construct septic tank/soakage pit there.

iii)  Providing alternate community / public toilets with septic tanks /
soakage pits.

iv)  Creating public awareness through Information, Education &
Communciation (IEC) activities on frequent basis.

v) Constitution of special teams to monitor door to door waste
collection etc.

vi)  Installation of CCTV's at important places for identifying violators
and leyying fines upon them.

vii) At MRF facility Dranga all 20 beds of vermicomposting have been

made fully functional while earlier only 8 beds were operational.

That the case was listed before the Hon'ble Tribunal on 08-05-2024, wherein the

Hon’ble Tribunal after receipt of reports from all respondents passed following

directions to the answering respondent:-

“ Paraé.

Paraé8,.

We find that in terms of direction of the Tribunal dated

28.02.2024 no time bound action plan to remediate the problem

has been filed by the DC Doda nor the J&KPCC has submitted the
details of levy of EC.

~

In the circumstances which are noted above, further eight
weeks time has been prayed by the counsel Jor DC Doda for filing

the report disclosing the time bound action plan to remediate
the situation.”
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5. That pursuant to the aforementioned order passed by the Hon'ble Tribunal, the
answering respondent directed the specially constituted committee (constituted
for this case vide order dated 07.03.2024) headed by the Additional Deputy
Commissioner, Bhaderwah to do thorough assessment of the factual situation

and submit a detailed report.

6. That in pursuance of aforementioned directions, aforementioned committee
carried out an extensive survey of all areas as well as rivers/nallahs viz Haloon,
Neeru, Halina, Puneja, Hanga which are referred to as Nallahs in common
parlance. Although, urban area was identified as the area of concern however
the committee identified and submitted a detailed list of the problems observed
in all areas viz Urban area, Rural area etc. Accordingly, based on the report
submitted by the committee as well as the framework provided by J&KPGC vide
letter dated 03.05.2024, a detailed action plan was jointly prepared with all
stakeholders to mitigate the issue arisen. A Copy of the action plan alpng is
enclosed and marked as Annexure-A for perusal of the Hon’ble Tribunal. *-

7. That immediately upon finalization of the Action plan, implementation of the
identified actions was undertaken by all the stakeholders and the
implementation process is still going on. _

8. That pursuant to implementation of various actions by stakeholders as per
action plan; water samples were taken out by J&KPCC from seven different
locations on same water nallahs /rivers (Same locations from where samples
were drawn earlier) on 28-06-2024 and were tested in lab of J&KPCC. It is

pertinent to mention as per J&KPCC report dated 06-07-2024, results of all
seven samples submitted for testing have been found to be within the
permissible limits. Copy of the report dated 06-07-2024 is enclosed and marked

as Annexure-B for perusal of the Hon’ble Tribunal.

That the aforementioned activity was again repeated and seven samples were
again collected on 3.07.2024 from seven different locations on same water
nallahs/rivers and were retested in lab of J&KPCC. It is pertinent to mention that

in this testing again; all parameters of all samples were found to be within the

od
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permissible limits. Copy of the report dated 14.08.2024 is enclosed and marked
as Annexure-C for perusal of the Hon'ble Tribunal.

10. That it is humbly submitted that in spite of the above test results which validate
the effectiveness of the actions taken so far to mitigate the issues, the District
administration is closely monitoring the status of the actions identified in action
plan. It is further submitted that necessary support for installation of CSTP etc.

has been sought from the concerned stakeholders.

IN THE PREMISES,

Therefore, keeping in view of the above stated facts, it is
respectfully prayed that the submissions made herein above and those to be
urged at the time of hearing, the affidavit /report may kindly be considered and
taken on record in the interest of justice.

Verification:

Verified today that the contents of the above affidavit are true and corre¢t
best of my knowledge and belief and nothing has been concealed therein.

T Jeritified by
= At Shatme

Certified that Sh./SmL.
who is identified by Sh.

Presented this affidayit bef %:e ‘
on...LY.#%...0ay of... W A0%Y...and
administered oath to hywii =5 10 SWOre

Bk
Selemnly affirmed to the curitents of this Kanletast S /
Affidavit nt Rev, Attorney\"\

To Dy. Commissioner
Doda
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ACTION PLAN FOR WASTE MANAGEMENT IN BHADERWAH

S.NO\ Check Point Problems ldentified Actions to be taken ek Status of actions as on 14.08.2024 Remarks
T —~h—L R i il _| Department/officer B
2 e SRR e 0 JSB R Hes Managementof SolidWaste
Coverage area for door to door collection

Source waste
1 |Segregation &
Collection

>Coverage area for door to door

70% only.

Few areas are not approchable by
vehicle and as a result households in

leading to establishment of 3 -legacy
waste sites..

collection in muncipal area is approx.

these areas throw waste in open areas

Coverage area for door to door
collection to be increased to 100%
in muncipal area by end of the year
by introducing more machinery &
manpower.

For uncovered areas where there

are accessability issues, feasibility
to be checked for: -

a) Common dumping/collection
point for the waste

b) Alternate vehicle for waste
collection

EQ MC Bhaderwah

EO MC Bhaderwah

has been increased to 80% by putting into
use:-

a) Vehicles = 7 ( 2 newly added)
b) Manpower = 50 (10 newly added)

¢) In addition to above, newly purchased
compactor and JCB have also been put
into operation.

Above machinery and manpower is
sufficient for effective Door to Door
Collection of waste from all 13-wards.

1) All 3- legacy waste sites have been
cleaned.

2) Detailed project report has been
received from PWD Deptt. for Wire
meshing of cleaned sites. Tendor will
floated by PWD Deptt. by 30.08.2024.

3) For areas having assessibility issues, b-
wheel warrows have been introduced
w.e.f 01.06.2024 to collect waste from
specific dumping sites which have been

identified away from water bodies and
waste is cleared on daily basis.

Photographs of Door to Door

Waste Collection In Muncipal
area annexed as Annexure-|

Photographs of cleaned

legacy sites annexed as
Annexure-ll.

\

o
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Source waste
Segregation &
Collection

Implementation of
Enforcement
Mechanisms

Door to Door Waste collection is not
effectively done in rural area,

Insufficient Segregation Sheds and
compost pits in rural area for
segregation of solid waste.

waste from Vegetable and Fruit market
is not being collected on daily basis

[ carried to other areas.

Lack of monitoring system to check

waste

leading to lot of waste getting scattered

adherence of Door to Door Collection of

For rural area Fresh tender to be
issued to identify new agency as
the current agency has been found
unsatisfactory.

> No. of seggregation sheds
fcompost sheds to be caculated
taking into account total waste
generated.

> Accordingly demand for no. of
additional segregation sheds /
compost pits to be raised.

Separate vehicles to be introduced
for collection of waste from
vegetable/fruit markets and for
chicken shops.

Daily monitoring of waste
collection to be done and Geo-
Tagged photographs to be shared
on daily basis.

B8DO Bhaderwah

BDO Bhaderwah

EO MC Bhaderwah

EQ MC Bhaderwah
BDO Bhaderwah

1) Tender of the previous contractor has
been cancelled and alloted to new
contractor namely M/s Khan Enterprises
w.e.f01.06.2024.

2) The said agency has started Door to
Door waste collection from rural area
especially located in close vicinity of water
bodies.

1) At present only 13 segregation sheds
and 19 compost pits are available.

2) Additional requirement of segregation
sheds has been worked out and it has
been found that 30 segregation sheds &
34 compaost pits are sufficient to manage
waste.

3) In view of above, proposal for 15
additional Seggregation sheds & 15
compost pits has already been raised to
Assistant Commissioner, Panchayat on
15.06.2024.

Photographs of vegetable &
fruit market Waste
Collection in Muncipal area
annexed as Annexure-lll.

1 Dedicated vehicle has been deployed for
collection of waste from vegetable/fruit
markets and chicken shops.

1) Daily monitoring has been introduced
by ensuring Geo-tagged photographs of all

covered areas on daily basis followed by
daily audit.

2) Special whatsup group of all concerned
personnel created for sharing Geo-tagges
photographs,

\




92

Implementation of
Enforcement
Mechanisms

MRF Area

No effective review by District
administration

Inspite of door to door collection
facility, few people are still dumping the
waste in open/nallahs due to absence
of effective enforcement mechanisms.

Some untreated waste is lying open
near dumping site at MRF facility
Dranga Bhaderwah as capacity of the
landfill is on verge of getting exhausted.
Vermi composting facility of urban area
at Dhranga is only partially operational.
It has been observed that out of 20
beds available only B beds are

1) Weekly review by Additional
Deputy Commissioner, Bhaderwah
to be introduced.

2) Monthly review by Deputy
Commissioner Doda to be done

places like Old Bus Stand, Punjeha
Nallah Near Jama Masijid, Seri
Bazaar, Slaughter Houses & MRF
etc. for identifying violators.

Challans to be levied on the
persons found dumping the waste
in open/ Nallahs.

Alternate land for land fill facility
to be identified and proposed for
increasing capacity of

100% operationalization of
vermicomposting facility to be
done.

functional as of today.

CCTV's to be installed at important

ADC Bhaderwah

DC Doda

EO MC Bhaderwah

EO MC Bhaderwah
BDO Bhaderwah
Tehsildar Bhaderwah

SHO bhaderwah
JKPCC

EOQ MC Bhaderwah

EO MC Bhaderwah

1) Weekly review by Addl. Deputy
Commissioner Bhaderwah has been
introduced w.e.f 20.05.2024

2) Monthly review by Deputy
Commissioner Doda introduced w.e.f June

2024.

; .'r.}_Tif! now CCTV's have been installed at

Punejha Nallah, Old Bus Stand, MRF
Dranga and Seri Bazaar,

2) CCTV at slaughter house will be
installed after establishment of ETP
facility.

100% viewing of CCTV footage is being
done on daily basis and notices/challans
will be issued against the violators.

Special cross-functional teams have been
constituted for effactive enforcement of

JR&K Non Biodegradable (Management
handling and disposal) Act 2007.

1) Routine challans and fir!es_ have bee-n
introduced.

2) 40 court Challans have been served on
violators.

3) Fine amounting to Rs. 20000 has been
realized from other violators from may to
tilldate. ) e -

1) Requirement of additional 10 kanals of
the land has been identified.

2) Suitable State land is being identified
along with revenue Deptt.

All 20 beds of the vemicomposting facility
have been made operational.

/s

Photographs of CCTV's
installed annexed as

Annexure-IV

Photographs of
vermicomposting facility
annexed as Annexure-V.

()
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MRF Area

Involvement of
General Public

6 |Miscellaneous

7 |Plastic Waste

No frequent programs to increase
involvement of general public regarding
waste management

Solid waste coming out of households is
flowing into the water bodies

No facility for effective disposal of
plastic waste like polythene bags,
sheets etc. is available in District Doda.

Z

Fresh tender for vermicomposting
pits to be raised taking into
consideration future needs.

Public awareness to be created /
improved through Information,
Education & Communication (IEC)
activities on frequent basis.

Special public awareness drives
regarding cleaning, waste
generation and disposal to be
planned on frequent basis.

Installation of wire/iron mesh at
mouth of deep drains to stop
flowing of solid waste into water
bodies.

Seggregated Plastic waste in form
of polythene bags, wrappers etc. to
be auctioned.

(N

ED MC Bhaderwah

EO MC Bhaderwah
B8DO Bhaderwah
Tehsildar Bhaderwah
SHO bhaderwah

EO MC Bhaderwah

Ex. Engg. PWD

ED MC Bhaderwah
B8DO Bhaderwah

VA

1) Demand for fresh pits & approach road
has been raised to Ex, Engg. PWD vide

2024.

2) Tender has been floated by PWD Deptt.
for above on 02,08.2024 and tender will
be awarded as per rules.

IEC activities have been planned on

public etc. have also been involved.

Programs on motivating people like Self
Help Groups etc. for waste management

undertaken.

Special programs were initiated during
swachta Pakhwada for cleaning of Neeru
river as well as adjoining areas.

1) Request for detailed project report
regarding installation of wire/iron mesh
has been raised to Ex.Engg. PWD vide
letter no. MC/B/2024/1300-04 dated 26-
06-2024.

2) Tenders will be floated by end of august
2024.

Local Suppliers are being identified to
whom the seggregated polythene bags,
wrappers etc. may be auctioned.

1) Rag pickers have been identified for
collection of plastic waste from
households.

2) Trainings are being provided o
monthly basis to rag pickers.

letter no. MC/B/2024/204-07 dated 04-06-

Photographs of IEC activities

maonthly basis wherein students, common
annexed as Annexure-Vl.

Photographs of Swachta
pakhwada annexed as
Annexure-VIlL.

>
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i i demolition
dlSpOS:il ofc‘onstructron ond. demoiib construction and demolition waste BDO Bhaderwah deptt.
waste is available.

to be worked out.
3) Above identified land will be handed
over to Muncipality after completion of all

i - I | i codal formalities.
£ ~ Management of Liquid waste SR it & : : '

Households which have no septic Total 54 households found without any

tank to be identified and directed EO MC Bhaderwah |Septic tank and were discharging waste

to construct Septic tank. into near by nallahs.

Septic waste coming out of various 1) Notices were issued to all identified
Sewage Generation [households is flowing into water bodies households.
9
from Household as the households have not constructed C : ;
st tatik Punitive actions to be taken against 2)Till St , Photographs of newly
nK. .
i households found in violation of EO MC Bhaderwah o House 9 EOU oL thaie constructed Septic Tanks

WS constructed their septic tanks.

aws. annexed as Annexure-VIIl.
3) Rest 39 households have soughtsigne

7 for construction till 15.09.2024. ,(
<

Construction &
Demolition Waste

No facility of plastic waste management
available for effective management and
disposal of plastic waste coming out of
rural area.

No separate site for storage and

Plastic waste management unit to
be established taking into account
the total waste generated.

Requirement of the land reguired
for the establishment of Plastic
waste management to be worked
out,

Requirement of the land required
for the establishment of

BDO Bhaderwah

BDO Bhaderwah

EO MC Bhaderwah

Allotment order amounting to Rs. 37.73
lakhs has already been issued by Ex. Enge.
ReW on 13-02-2024 for contruction of
plastic waste management unit at
Dhranga.

1) Requirement of suitable land has been
worked out.

2) State land measuring 3Kanals has been
identified jointly with revenue Deptt.

3) Above identified land will be handed
over to Muncipality after completion of all
codal formalities.

1) Requirement of suitable land has been
worked out.

2) Suitable State land measuring 7 Kanals
has been identified jointly with revenue

e
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Treatment of Sewage

Septic waste coming out of the public

toilets constructed near Jama Masjid
and Ikhwan Chowk by Municipal
Committee Bhaderwah is getting
discharged into Nallahs.

No facility for treating sewage waste is
currently available in Bhaderwah.

Slaughter house constructed at
Bhaderwah is operating without any
ETP.

Effluent treatment plant installed in
sub district Hospital bhaderwah is not
operational.

Two orange hotels one in Amira Nagar
and another in Teligarh have been
found operating without STPs

Public toilets where no feasibility
for installation of septic tank to be
closed.

Alternate community / public
toilets to be made functional,

Requirement of CSTP to be worked
out taking into account the volume
of the waste generated per day so
that scientificand effective
treatment of waste could be
carried out. -
Suitable land to be identified for
establishment of CSTP.

Sewerage network system to be
built to connect households with
cSTP

Budget availability to be accessed
to ensure adequate provisions of
funds for establishment of CSTP.

Effluent treatment plant to be
established by the Municipal
Committee Bhaderwah for
Slaughter House.

Effluent treatment plant installed
in sub district Hospital bhaderwah
to be made 100% operational and
handed over to Chief Medical
Officer

Closure order served by J&KPCC to
close the hotels in question to be
implemented.

EO MC Bhaderwah

UEED Deptt.

UEED Deptt.

UEED Deptt.

Deputy Commissioner,
Doda

EO MC Bhaderwah

Ex. Engg. PWD

Executive Engg., PWD

Chief Medical Officer

Doda

Public toilet at Jama Masjid & Ikhwan
chowk have been closed.

7 - community/public tollets which were
non-operational have been made fully
functional to cater to the needs of general
public.

Vide letter dated 25.05.2024 followed by
reminder letter no. 29.06.2024 matter has
been taken up with
Commissioner/Secretary to Govt. Housing
& Urban Development Department

Will be taken up persuant to evaluation of
CSTP requirement finalization by UEED.

Matter has been taken up with PWD
Deptt. for submission of Detailed Project
Report.

submit detailed report along with
estimate for making ETP 100% functional
and handover the same to Health Deptt.

Bebib CamrssneT Incompliance to the closure order issued

by I&KPCC, M/s Shiva Hotel at Amira
Nagar & Teligarh hotel has been sealed.

Executive Engg. PWD has been directed to

Photographs of
Community/Public toliets
annexed as Annexure-IX.

Additional Deplty Commissioner, Bhaderwah

(#ead of the Committee)

MC b

wl}

%g’m;oda
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Daily Door to Door collection of waste from rural areas.



Annexure -1l (Cl€)yied Legacy Sites) (13)

Laxmi Narayan Temple, Bhaderwah

After




Annexure -l (Vegetable & E¥@it Market Waste Collection) (14)
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At MRF Dranga, Bhaderwah
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Vermicomposting Facility at Solid Waste Management Plant Dranga, Bhaderwah
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Material Recovery Facitlitd (IMRF) at Dranga, Bhaderwah (17)
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Annexure -V [JEC Activities) (18)

Awareness via Public announcements
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IEC Activities regarding Swachata at Sadar Bazaar, Bhaderwah IEC Activities regarding Swachata at Municipal Office, Bhaderwah



Annexure -VII (§y@@hta Pakhwada) (19)
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Cleanliness drive at Neeru Nallah, Bhaderwah



Plastic Waste Collection at Pyt Thanalla, Bhaderwah




Annexure -{I(Septic Tanks) (21)

Construction of Septic Tanks at urban areas.
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Community/Public Toilet at Rural areas

All the community/public toilets have been made operational at both the Urban and rural areas.
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(ANNEXURE-B)

"

J& K POLLUTION CONTROL COMMITTEE
PARIVESI BIIAVAN GLADNI, (NARWAL)

JAMMU y .
ANALYSIS TEST REPORT (Wiaier Laboratory) Report No. 22 ()
D o6fn/202v
Seurce of sample collection: Nazrn River on 29-6-2024 Samples submitted by :D.0. Doda a i -
S.No. Parameters Neeru River at Neeru  Nallnh  at | River Cheanb after Standard Permissible Limits as
Mondha Sartnngal Solid wigte | mixlng with Neeru per CPCB Classification of
Bhaderwah Mamnpement — nad | Nallah near 'ul Doda streams forl* B3’ Class of Rivers
3 Dumping  site  we . ',
S-l Drunga S-2 §53 il
1. | Weather Clear Clear Clear
2. | Tempernture(*C) 29 29 29
3. Colour Colourless Colourless Colourless
4 Odour Odourless Odourless Odourless.
5. | Dissolved Oxygen 72 7.0 I, >5.0 mg/]
6. | pll 732 7.56 7.65 6.5-8.5
7. Conductivity 82 2 104
8. Talogical Oy grw Drmand <I.0 1.8 1.2 <3.0 mgn1
9. Nitrite-N DL 0.03 0.02-1.
Crneral Parameun v
1. Turbidity L0 4.0 4.0
Total Dissolved sonds 48 54 62,
3. Chemical Oxygen 12 %1 6.1 ¢
Demund !
4. Ammonical-N BDL 0.410 0.11'6_‘
5, Phosphate-P BbL 0.053 0.036; -
2 |‘
6. Total Alkalinity 80 88 12
7. Hardness as CaCO, 60 | (74 71
8. Calcium as CaCO, 46 26 54« .
9. Magnesium as CaCO;, E] 26 20 :‘}
10, | Sodium 30 70 390, =
1. | Potassium 0.72 1.29 0.7 7 _-:'
12. | Chioride 29 3 T =
R LA |
2
1. All the conceniralioni are expresied in mgfl ¢ except p H,Cond ity (uS/em),Temp I E Q;y’
Inference: 1) Samples from Neeru River & River Chenab falls in *B° Class of rivers .
3
)

J) F
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J & K POLLUTION CONTROL COMMITTEE
PARIVESH BHAVAN GLADNI, (NARWAL)

(29

JAMMU
o’ o " - e
ANALYSIS TEST REPORT (Water Laboratory) Report No. 13 (!
. OtHi- 06)7/20
Seurce n!‘ sample collection: Nallahas falling in Neeru Riv . iy
S.No. Parnmelers TTaloan Nalal Yol Samples submitted by 0.0, Doda (29-06-2024)
Al Tune)n Nallah hefare | Valina Nallah before Tinuga Nallsh belore Standard
before mining mixing with Neeru nixing with Neeru mizing withNeeru Permissible
with Neeru Nallah | Nallah near Jamla Nallah neur Chinote Nullah near Amira g;g:; ELEE
near Sartargal vill | Masjid Bhaderwah Mundir Bludorwah Nagar Hhaderawal Classification of
Bhadernah ¥ streams for *B'
ivers
1. Weath I >
oL Clear Clear Clear Clear
el
- Temperature("C) 19 29 207 . 7]
3.
Colour Colourless Light brown Colourless Colourless
4. Odour Qdourless Odourless Odourless Odourless
: Dissolved Oxygen 6.8 5.5 6.3 7.1 >5.0
6. pH 7.10 7.48 7.24 7.36 6.58.5
7. Conductivily 64 138 117 82
5. Telogical Ony pen <1.0 2.5 : 23« 1.0 <3.0
Pemand .
9. Nitrite-iv 1IDL 0.05 0.048 0.022
General |
1. Turbidity 4.0 5.0 4.0 4.0
p Total Dissolved a8 80 68 43
Solids
3. Chemical Oxygen 1.3 12.5 1.0 . 50
Demznd
4. Ammonical-N BDL 0.58 0.520 0.25
5. Fhosphate-P BDL 0.08 0.068 0.033
6. Total Alkalinity 80 120 108 100
7. lardness 3s CaCOs 60 100 80 6
B. Calcium as CuCO) 50 80 68 =2
9. Magnesium as 10 20 12 24
CaCO;
10. Sodium 1.12 6.7 10.2 21
1. Potassium 0.18 2.2 2.1 1.2
12. Chloride 10 20 12 pE| 4
ohe - oncenvalion ae erpresied n Mg excepl %
permission 10 whlny from PCC v

2 The repon muy nil 2 published/ rezuned in fullf pan wathout prior
3 The analysis Test Repon penains 10 umple lested odly

allahas fall in the standard permissible limits for*B’ Class of rivers

Inference: The n

) ‘2_;—0-‘ Clu’ilu Seh”
Y st Analyst & 1/c Water Lab
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(ANNEXURE - C) J & K POLLUTION CONTROL COMMITTEE (2"5.)
PARIVES! BIIAVAN GLADNI, (NARWAL)
JAMMU y
ANALYSIS TEST REPORT (Water Labaratory) Report No. 29 (et

Dy s wlglwoay

Source of sample callectinn: Nallahas rnllinEin Neern River samnles submitied by :0.0, Doda (31-7-2014
S.No. Parameters N ane)a Nalla ange Fallak brlore Siandard
before mising miving with Neeru miving with Neers mising whh Nesru Psl"l‘li'll'l‘lhlt
with Neeru Nallah | Nallah near Jamin Mallah near Chinole SNallah near Amirs lg::'; % piE
nearSariangsi vill | Mmjid Ghaderwsh Mangic Dhadersah Nagsr Fhaderawsh Classifieation of
Dhaderwah Ptz Sor 8
| of Rivers
L Weather Clear Clear Clear l Clear l l
: R Temperature"C) 18 13 28 |I 18 j‘ _\
3 Colour Colourless Light brown Colourless Colourless ‘ _1
4. Odour Odourless Odourless Odourless Odourless l _l
5. Dissolved Oxygen (%] ) 55 67 \ =0 |
6. nH 7.20 756 738 74T | 6585 _\
7. Conductirity 80 128 14 ‘ 80 \ _l
8. e 1.1 [E] 20 \ <10 \ <30 !
Demand ‘
9. Nitrite-N 0.024 0.035 0.05 | BDL \ _\
General I
L Turbidity 3.0 6.0 5.0 l 4.0 \ \
3 Total Dissalved 43 76 66 16 \ j
Scolids
3. Chemical Oxygen 5.2 9.1 10.2 \ 13 \ \
Demand
4 Ammonical-N 0.250 0.410 0.45 \ BDL l J
5. Phosphate-P 0.03 0.056 0.05 ‘ BOL ‘ \
6. Tolal Akalinity 88 116 112 l 84 \ 1
7. Hardness as C3CO» 72 12 106 l ) \ J
8. Cakium as CaCOy 60 88 90 l 56 \ \
9. Magnesium us 1z H 16 \ 7
CaCQy
10. Sodium 1.5 63 129 \ 9.7 l _\
1L Potassium 0.66 23 13 \ 17 \ \
12. Chloride 16 T} 18 \ 16
\ N
Neie - 1 All the concentations are expicsscd in myl except pll W

2 The repon may nat be publubed eponed in fullf pan withoui praoe permikian i witing from PCC
¥ Theanalyss Tet Repon penaing 10 ample tesied only € Parameien 8t 5 No 6,7,and Piametens a1 5 no 1,36 71803 i General Parameten conducied by R A on leave wday

Inference: 1) Samples from Neeru River & River Chenab falls in “1° Class of nvers = L
Q-"b" G "'.? th. A
Analyst & l/c Water Lab



1& K POLLUTION (I]NJ“QC()MM ITTEE

PARIVESH BUAVAN GLADNEL (NARWAL)

Souree ol tnmple eollection: Neern Wiver on 31.7-2024

JANDMU
ANALYSIS TEST REPORT (Waier Laharatory)

Report No. 3 QUAD (0
o 1yl glioau

Samples § by 1.0, Dodn . -
S.No. | Parneters Neeru Miver at Neeru  Nallah mi | Hiver Clienab alier Standard l’c_rrrliﬂlhlt Limils a3
Mondha Sartanpal Salid waste | mining with Neerw per CPCR Classification of
Bhaderwah Alwnugement  and | Nullah nenr P'ul Dodsn wtreams for *B° Class of Rivers
Dumplng  site  al
S Oranga 5-2 53
r 1 Weather Clear Clear Clear _l
1 | Temperature(C) 1) b} 18 |
3 Colowr Colonrless Coloorless Colourles _\
4 Odour Odourlem Odourless Odourless _‘
5 | Dissolved Oxygen 13 69 12 >5.0 mgh }
6 |pit 1.9 7160 145 6585 \
7| Corductivity 7] 104 n2 | B
3, | Belereal Onygra Demand <1.0 12 11 ‘ <30 mgh _\
5. | NitrteN BDL 0023 0023 | Bl
Covtm rul Furuirary
1. Turbidiry 1.0 3.0 s.0 l 5
7. | Total Dissohved Solids ] 62 6 | \
k8 Chemical Oxygen 1.1 6.1 5.6 A
Demand
4 Ammonical-N DDL 0.270 0.250 l l
Phosphate-P BDL 0.034 0.034 \
6 Total Alkalinity 84 96 120 \ \
7. Iardoess as CaCO, 76 84 [I¥] \ \
8 Calcium 25 CaCO, 60 60 88 \
9. Maugnesium 35 CaCO, 16 24 24 ‘
10. Sodium 33 6.6 73 \
1. | Potassium 0.99 1.65 1 \ j
12. | Chleride 18 28 6
T AT ihe soncemmnons e espresied m g T ervcept pIIC onducinmy 9% cml, | EmpeTatuTe

Inlerence 1) Samples from Neeru River & River Chenabfallsin *B' Class of rivers

i Parameiens a5 Nat, T and Fanmerenaiam T SATRSIY m Lienenl Farameiers condworel by RA_oateane \

.
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